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REG STRAR COURT. 1 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR SURAJI T DEY

G vil Appeal No(s) . 4101/ 2012

GHAZI ABAD DEV. AUTHORI TY Appel | ant ('s)
VERSUS

Cl.T. & CORS. Respondent ( s)

Date : 07/08/2015 This appeal was called on for hearing today.

For Appell ant(s)

For Respondent (s)

parties.

Court, as per rules.

Signature Not Verified

Digitally signed by
Rupam Dhani j a

Date: 2015.08. 12
11:44: 03 I ST
Reason:

Ms. Lalita Kohli, Adv.
M's Manoj Swarup & Co., Adv.

Ms. Qurneet Kaur Kwatra, Adv.
Ms. Anil Katiyar, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Service is conpl ete.

St atement of case has yet not been filed by either of the

The appeal is in conplete category.

Registry to process to list the same before the Hon’ ble

(SURAJI' T DEY)
Regi strar



